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roillts and con'II'1l:r" iCems are bolD a 
developelS to diverlir, cbe ran .. of pto. 
ducts. Job orders are beiDI uDderl,teD 
to utilise the cnpacity Ilni1able after 
meetinl Ibe requireman\s of Sur.ie:!1 
instruments. 

Air Pollution Unit at Ahmedabad to 
Study Biological Problems affecting 

Human Health 

4386. SHRI DEVINDER SINGH 
GARCHA: 

SHRI N. Sill V API''''' : 

Will Ihe Minisler of ~IF,ALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP. 
MENT be pleasd to stnte : 

(a) whetber Government propose to 
take ur.eDt steps immediately to comb:tt 
the hazards of multiple pollutioD; 

(b) if so, the details thereof; 

(c) whether it is a fact that the 
National InSlitute of Occupational Health 
Research, Ahmedabad, proposes to estab. 
Iish an air pollution unit to study the 
biological problems affecting human 
health; aDd 

(d) if Sil, the details ther~of? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMIL{ 
PLANNING, AND WO:tKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (a) a~d (b). uoverD. 
meot is aware of the problems of water 
pollution aDd air pollution in the country. 
to tackle the prob'e:n of water pollution, 
Government have drawn up comprehen. 
sive le&lllatioD and a Bill called The Pre. 
vention of Water PollutioD Bill 1969, wa. 
intro~uced in tbe Rajya Sabha OD the 
22Dd December, 1969. The Bill is uDdor 
consideratioD of a JOiDt Committee of 
bo~h the Houses of Parliament. Wllh a 
view to SOlviDI lbe "Deral problem of 
air pollutioD iD tbe COUDtry Government 
... set up an 2lrpert COlJlmltlfe OD Air 

Pollulioo COlltrol. The terrol of refer.Dcc 
of Ihe ~mittee htlve alreay beeD laid On 
the T,bia of the Sabba in repl, to the 
I,.o~ Sabha Starred No. 421 answered on 
the' 30th NovemMr, 1970. The Committee 
is ellpected to submit its report aDd a 
draft le.islatioD on the subject sbonly. 

(c) and (d). The required informatioD 
is bein. collected and will be laid on the 
Table of the Sabha. 

The Gujranwlla House Building 
Cooperative Soelelv, Delhi 

4387. SHRI P. M. SAYEED : will the 
Minister of III:'ALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be 
pleased LO refer to the neply given to 
Unstarred Question No. 2017 OD the 9th 
March, 1970 regarding Gujraawala House 
BuildlD' Cooperative Society, Delhi and 
slate : 

(a) tbe reasons for loss to the Society 
durin. the ,ears 1965.66 aDd !967.68; 

(b) the preseDI position of the 
amount of more than ODe lakb of rupees 
shown iD the records of Ihe SOCiety as 
doubtful; and 

(c) the action proposed to be taken 
in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH) : (a) lD the year 
15165·66, the main reasons for loss' were 
paym~Dt of interest, salaries, le .. 1 
e>!penses lind contribution to Nat iODal 
D~feoc:e FU.ld etc. aDd in 1967.68, it was 
the iDteresl OD Membe,-s' deposits. 

(b) aDd (c). According 10 Ibe Society. 
they bove filed aD appeal io the Hip 
Courl. As the matlor)S sub. judie" it is 
not appropriate to say aDytbln, in tbe 
JI1III"", 




